NATIONAL COMPANY LAW TRIBUNAL [{L{
BENGALURU BENCH

COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 20.06.2019

PRESENT: 1. Hon’ble Member (J) Shri Rajeswara Rao Vittanala
2. Hon’ble Member (T) Dr Ashok Kumar Mishra

CP/CA No. Purpose Sec Name of Petitioner | Name of Respondent
Petitioner Advocate | Respondent | Advocate
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171/BB/2018 hearing I&B code | (India) Pvt Ltd Viswanath Associates
2016 an,KS R7, MGC &
Vadivelu Co., for R-10
Advocate

ADVOCATE FOR PE‘T!TIONERés:/i; k- SV Dl VI=L .

ekt O Y h B 55T
g

W

ADVOCATE FOR RESPONDENT/s:

SUPHIR I3
Hp3602>968

Aot sdr B Fondhre O 55

ORDER
Heard Shri K.S.Vadivelu, learned Counsel for Petitioner and
Shri Sudhir B.S, learned Counsel for Respondent No.10.
L(?arned Counsel for Petitioner is directed to ensure that the
Director of the Company be present on the next of hearing. Post
the case on 23.07.2019.
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